CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.
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DESIGN
CORRIGENDUM

1)

The Registered Design Na301001which has been erroneously published in thefficial Journal of India dated 15/11/2019part
71V, at page 54746 column 1 in the name of INDIAN INSTITUTE OF TECHNOLOGY , DEAN, RESEARCH &
DEVELOPMENT, ROOM NUMBER 151, FACULTY BUILDING, POST OFFICE: IIT KANPUR, KANPUR -208016,
UTTAR PRADESH, INDIA, Class23-02, Date of Registration04/01/2018 Titled as COMMODE ON WHEELS , Priority NA,
should readas INDIAN INSTITUTE OF TECHNOLOGY , KANPUR AN INDIAN INSTITUTE O F DEAN, RESEARCH &
DEVELOPMENT, ROOM NUMBER 151, FACULTY BUILDING, POST OFFICE: IIT KANPUR, KANPUR -208016,
UTTAR PRADESH, INDIA, Class23-02, Date of Registration 04/01/2018itled as COMMODE ON WHEELS , Priority NA

2)
The Registered Design No. 307992 which has been erroneously published in the official Journal of India dated
06/11/2020, parti Ill, at page 57193, column 2 in the name of MR SUPRADEEP VENKAYALA , MIGA, BLOCK
13, FLAT 2, PHASE 5, KPHG COLONY, HYDERABAD, TELANGANA 500085, Class 091, Date of
Registration 25/07/2018, Titled as NAIL POLISH BOTTLE, Priority NA, should read as MR SUPRADEEP
VANKAYALA , MIG -A, BLOCK 13, FLAT 2, PHASE 5, KPHG COLONY, HYDERABAD, TELANGANA
500085, Class 091, Date of Registration 8/07/2018, Titled as NAIL POLISH BOTTLE, Priority NA,
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of KONINKLIJKE PHILIPS N.V. registered under the Designs Act, 2000 has been assigned in
Register of Designs in the name as follows:

Design No. Class Name
226951 1303 LUMILEDS HOLDING B.V., A
244241 26-04 COMPANY ORGANIZED AND
273434 12-16 EXISTING UNDER THE LAWS

OF THE NETHERLANDS, OF
THE ADDRESS EVERT VAN
DE BEEKSTRAAT 1, THE
BASE, TOWER B5 UNIT 107
1118CL  SCHIPHOL, THE
NETHERLANDS

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of PARKER PEN PRODUCTS registered under the BesidB00 has been assigned in the
Register of Designs in the name as follows:

Design No. Class Name
210074 1906 EUROPE BRANDS SARL,
211801 19-06 A LIMITED LIABILITY
211800 19-06 COMPANY OF
211799 1906 LUXEMBOURG HAVING
210075 19-06 A PRINCIPAL PLACE OF
210069 1906
510070 006 BUSINESS AT 412F,
210072 1606 ROUTE D6 E2®8BH
210071 1906 LUXEMBOURG
211798 19-06
236665 19-06
210076 19-06
236663 1906
236664 1906
239631 1906
236662 1906
236666 1906
236661 19-06
213838 19-06
213837 19-06
210073 19-06
209818 19-06
211797 19-06
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of 3M INNOVATIVE PROPERTIES COMPANY registered under the Designs Act, 2000 has be
assigned irthe Register of Designs in the name as follews:

Design No. Class Name
291094 14-02 GEMALTO SA, OF 6 RUE DE
292991 14-02 LA VERRERIE 92190,
290725 14-02 MEUDON, FRANCE, A
FRENCH SOCIETE ANONYME

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of GOUSSOBINSULTADORIA E MARKETING S.R.L. registered under the Designs Act, 2000
has been assigned in the Register of Designs in the name as follows:

Design No. Class Name
259542 02-04 ROGER VIVIER S.P.A., OF VIA
264711 03-01 FILIPPO DELLA VALLE 1,
229923 03-01 63811 SANTOEL
262803 0301 MARE, FERMO, ITALY, AN
259540 02-04 ITALIAN COMPANY
241533 09-01

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of SECURE SEALS (INDIA) PRIVATE LIMITED registered under the Designs Act, 2000 has bee
assigned in the Register of Designs in the name as folows:

Design No. Class Name
285650 08-07 SEPIO PRODUCTS PRIVATE
285651 08-07 LIMITED, A COMPANY

INCORPORATED UNDER THE
INDIAN COMPANIES ACT, AT
037, AKSHAY INDUSTRIAL
ESTATE, NAVGHAR, VASAI
EAST, PALGHAR401210,
MAHARASHTRA, INDIA
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of KIK CUSTOM PRODUCTS INC. registered under the Designs Act, 2000 has been assigned in
Register of Designs in the name as follows:

Design No. Class Name
285631 2802 MARIETTA CORPORATION,
285632 28-02 A CORPORATION
285633 28-02 ORGANISED UNDER THE

LAWS OF THE STATE OF
NEW  YORK AT THE
ADDRESS 37 HUNTINGTON
STREET, CORTLAND, NEW,|
YORK 13045

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of HAPPIEST BABY, INC. registered under the Designs Act, 2000 has been assigned in the Reg
of Designs in the name as follows:

Design No. Class Name
297984 02-02 HB INNOVATIONS, INC. A
297985 02-02 COMPANY ORGANISED AND

EXISTING UNDER THE LAWS
OF UNITED STATES OF
AMERICA OF 3115 S. LA
CIENEGA BLVD. LOS
ANGELES, CA 90016 UNITED
STATES OF AMERICA

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of ABB AB registered under the Designs Act, 2000 has been assigned in the Registerrofiigesigns i
name as follows:

Design No. Class Name

255102 14-03 ABB SCHWEIZ AG, OF
240423 10-04 BROWN BOVERI STRASSE 6
5400 BADEN, SWITZERLAND,
NATIONALITY: A

COPORATION  ORGANIZED
AND EXISTING UNDER THE
LAWS SWITZERLAND
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of LPG FINANCE INDUSTRIE registered under the Designs Act, 2000 has been assigned in
Register of Designs in the name as follows:

Design No. Class Name
226801 28-03 LPG SYSTEMS, AFRENCH
226802 28-03 COMPANY REGISTERED

UNDER NO. 335 183 836 AT
THE ADDRESS 30, RUE DU
DOCTEUR ABEL-26000
VALENCE-FRANCE

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of MICROSOFT MOBILE OY registarater the Designs Act, 2000 has been assigned in the
Register of Designs in the name as follows:

Design No. Class Name
208172 14-03 MICROSOFT CORPORATION
A CORPORATION

ORGANIZED AND EXISTING
UNDER THE LAWS OF
WASHINGTON, USA OF ONE
MICROSOFT WAY,
REDMOND, WA 98052

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of FRAUSCHER SENSORTECHNIK HOLDING GMBH registered under the Designs Act, 2000 h:
beenassigned in the Register of Designs in the name as follows:

Design No. Class Name

218216 10-07 FRAUSCHER
SENSORTECHNIK GMBH (A
CORPORATION ORGANISED
AND EXISTING UNDER THE
LAWS OF AUSTRIA)
GEWERBESTRASSE 1, 4774
ST. MARIENKIRCHEN,
AUSTRIA
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of PHOTOQUIP INDIA LTD. registered under the Designs Act, 2000 has been assigned in
Register of Designs in the name as follows:

Design No. Class Name
267425 26-05 M/S CORVI LED PRIVATE
LIMITED, (A PRIVATE
LIMITED COMPANY

INCORPORATED UNDER THE|
COMPANIES ACT) HAVING
ITS OFFICE AT B2004, 20"
FLOOR, BHAVYA HEIGHTS,
KATRAK ROAD, WADALA,

MUMBAI -400031

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of SIEMENS AKTIENGESELLSCHAFT registered under the Designs Act, 2000 has been assigne
the Register of Designs in the name as follews:

Design No. Class Name

268164 1501 FLENDER GMBH, AGERMAN
COMPANY HAVING ITS
ADDRESS AT ALFRED
FLENDERSTRARE 77, 46395
BOCHOLT, GERMANY

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of THE LARYNGEAL MASIOMPANY LIMITED registered under the Designs Act, 2000 has
been assigned in the Register of Designs in the name as foellows:

Design No. Class Name

244177 2401 TELEFLEX LIFE SCIENCES
UNLIMITED COMPANY, A
CORPORATION ORGANIZED
UNDER THE LAWS OF
IRELAND, 3%° FLOOR, PAR
LA VILLE PLACE, 14 PAR LA
VILLE ROAD, HM 08
HAMILTON, BERMUDA
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of IMPALA DISTILLERY ANBREWERY LIMITED registered under the Designs Act, 2000 has
been assigned in the Register of Designs in the hame as follows:

Design No. Class Name

318895001 09-01 MONTE CRUZBEVERAGES
(OPC) PRIVATE LIMITED
ADDRESS; OFFICE N2,
PAJIFOND, MARGAO, SOUTH
GOA, INDIA, 403601

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of TATE ACCESS FLOQEBSING, INC. registered under the Designs Act, 2000 has been
assigned in the Register of Designs in the name as follows:

Design No. Class Name

235063 08-08 TATE ACCESS FLOORS INC.
A MARYLAND

CORPORATION AT 7510
MONTEVIDEO ROAD,
JESSUP, MARYLAND 20794
UNITED STATES OF
AMERICA
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CANCELLATION PROCEEDINGS
Under Section 19 of the Designs Act, 2000 &
under Rule 29(1) of Designs (Amendment) Rules, 2008

(1)

iHonasa Consumer Pr i v a'tFieor Séctoddt Gudjaow, HaryBHE22A03, Nas filed & 3 |
petition (Petition No. Can/110/2020pn 03/12/2020 for cancellation of registration of registered Design No.
322270001 dated 03/10/2019 underclass®2 t i t 1l ed as OBOTTLEG® RINATE he

LIMITED, UNIT NO. 303, PALMS SQUARE, BRIGADE ROAD, BENGALURY 6 0 0 2 5, | NDI A. «
(2)
iSat pal Goel , Pr opr i e-llg Flatted fFactarpm Qomplex, Bhandewalpnr Extensian, Neva

Delhi-110055, has filed a petitiofiPetition No. Can/121/2020pn 17/12/2020 for cancellation of registration

of registered Design No. 3212801 dated 31/08/2019 under class®1 t i t |l ed as 0 MUGE¢
BEIJING TIANCHUANG HAORUI TRADING CO. LTD., ROOM B117, 3 FLOOR, BUILDING 10,
ZICHENGJIAYUAN, HAIDIAN DISTRI CT , BEI JI NG, CHI NAO

3)

AM/S. Lotus plastics, An I ndian Registered Partn
66, Sujanpur, GIDC, Opp. Gokul Refoils, Siddhpur, Gujarat, India, has filed a petRietition No.
Can/071/2020) on 1108/2020 for cancellation of registration of registered Design No. 305357 dated
04/05/2018 underclass@?2 ti tl ed as OCONTAI NERS® in the name
LAJPATNAGAR SOCIETY, NEAR ISHWAR BHUVAN, NAVRANGPURA. P/O. NAVJIVAN,
AHMEDABAD-380 014, GUJARAT (1 NDI A) . o
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

3224206001

CLASS

06-01

WIM PLAST LI MI TED,

HOUSE, SONAWALA ROAD, GOREGAON (EAST), MUMBAI -400

073, MAHARASHTRA, INDIA

CORPORATE AVH

DATE OF REGISTRATION 10/10/2019
TITLE CHAIR
PRIORITY NA

DESIGN NUMBER 322722001
CLASS 06-03

WIM PLAST LIMITED, CORPORATE AVENUE, B WING, CELLO
HOUSE, SONAWALA ROAD, GOREGAON (EAST), MUMBAI -400

063, MAHARASHTRA, INDIA

DATE OF REGISTRATION 18/10/2019
TITLE STUDY TABLE
PRIORITY NA

DESIGN NUMBER 330716001
CLASS 09-01

THE PROCTER & GAMBLE COMPANY, ONE PROCTER &
GAMBLE PLAZA, CINCINNATI, OH 45202, UNITED STATES OF

AMERICA

DATE OF REGISTRATION

03/07/2020

TITLE

MEDICINAL CONTAINER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/720382 13/01/2020 U.S.A.
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DESIGN NUMBER

330711001

CLASS

09-01

THE PROCTER & GAMBLE COMPANY, ONE PROCTER &

GAMBLE PLAZA, CINCINNATI, OH 45202, UNITED STATES OF

AMERICA

DATE OF REGISTRATION

03/07/2020

TITLE

MEDICINAL CONTAINER

PRIORITY | |
PRIORITY NUMBER DATE COUNTRY \'u | ’
29/720382 13/01/2020 US.A X 'f/
DESIGN NUMBER 323888001

CLASS 10-07

1. HUAMI INC., 2485 OLD MIDDLEFIELD WAY, SUITE 30,
MOUNTAIN VIEW, CALIFORNIA 94043, US 2. ANHUI HUAMI

INFORMATION TECHNOLOGY CO., LTD., BLDG. H8, 2ND SEC.
OF HEFEI INNOVATION IND. PARK, NO. 2800 CHUANGXIN AV E.,

GAOXIN DISTRICT, HEFEI, ANHUI 230088, CHINA 3
DATE OF REGISTRATION 22/11/2019

TITLE SMART WATCH BODY

PRIORITY

PRIORITY NUMBER DATE COUNTRY

29/698,378 16/07/2019 U.S.A.

DESIGN NUMBER 323977001

CLASS 14-03

HUAWEI TECHNOLOGIES CO., LTD. , HUAWEI i
ADMINISTRATION BUILDING, BANTIAN, LONGGANG DISTRICT,
SHENZHEN, GUANGDONG 518129, P. R. CHINA

DATE OF REGISTRATION 26/11/2019

TITLE MOBILE PHONE S

PRIORITY

PRIORITY NUMBER

DATE

COUNTRY

201930319789.0

19/06/2019

CHINA
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DESIGN NUMBER

31482-001

CLASS

14-03

DAIKIN RESEARCH & DEVELOPMENT MALAYSIA SDN BHD,
LOT 60334, PERSIARAN BUKIT RAHMAN PUTRA 3, TAMAN
PERINDUSTRIAN BUKIT RAHMAN PUTRA, 47000 SUNGAI
BULOH, SELANGOR, MALAYSIA.

DATE OF REGISTRATION 12/02/2019

TITLE REMOTE CONTROLLERFOR AIR
CONDITIONER

PRIORITY

PRIORITY NUMBER DATE COUNTRY

18-008890103 04/09/2018 MALAYSIA

DESIGN NUMBER 324078001

CLASS 02-04

M/S. YAQOOB TANNERS, 67/8, POKHARPUR, K.D.A COLONY,
JAIJMAU, KANPUR -208012, U.P., WHOSE PROPRITOR IS MR.

MOHD. QAIYUM

DATE OF REGISTRATION

28/11/2019

TITLE

SOLE OF SHOE

PRIORITY NA
DESIGN NUMBER 324329001
CLASS 23-02

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WI 53044,

UNITED STATES OF AMERICA

DATE OF REGISTRATION 03/12/2019
TITLE SHOWERHEAD
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/694,183 07/06/2019 U.S.A.
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DESIGN NUMBER 313728001

CLASS 28-03

M/S ROMANA HERBALCARE (PVT) LTD., 168, UDYOG VIHAR,
INDUSTRIAL AREA, PHASE -1, GURGAON- 122016, (INDIA)

DATE OF REGISTRATION 09/01/2019

TIT LE COSMETIC CONTAINER
PRIORITY NA

DESIGN NUMBER 313731001
CLASS 10-04

1.TRILOKI PRASAD, RESEARCH SCHOLAR, DEPARTMENT OF
SPORTS SCIENCE AND YOGA, RAMAKRISHNA MISSION
VIVEKANANDA EDUCATIONAL AND RESEARCH INSTITUTE,
BELUR MATH, HOWRAH 711202 2. ASIS GOSWAMI, HOD,
DEPARTMENT OF SPORTS SCIENCE AND YOGA,
RAMAKRISHNA MISSION VIVEKANANDA EDUCATIONAL AND
RESEARCH INSTITUTE, BELUR MATH, HOWRAH 711202 3.
SUBHANKAR GHOSH, ASSOCIATE PROFESSOR, DEPARTMENT
OF PHYSICS ST. XAVI EROGS COLLEGE
KOLKATA 700016

DATE OF REGISTRATION 09/01/2019

TITLE MULTI-DIRECTIONAL BALANCE
TEST EQUIPMENT

PRIORITY NA

DESIGN NUMBER 323107001

CLASS 24-02

ETHICON LLC, #475 STREET C, SUITE 401 LOS FRAILES
INDUSTRIAL PARK GUAYNABO, PUERTO RICO 00969

DATE OF REGISTRATION 30/10/2019

TITLE LINEAR SURGICAL STAPLER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/689,708 01/05/2019 U.S.A.
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DESIGN NUMBER

323272001

CLASS

26-06

HERO MOTOCORP LIMITED, 34, COMMUNITY CENTRE,
BASANT LOK, VASANT VIHAR, NEW DELHI, 110057

DATE OF REGISTRATION

04/11/2019

TITLE

HEAD LIGHT LENS

PRIORITY NA

DESIGN NUMBER 323365001

CLASS 12-16

VOLVO TRUCK CORPORATION, C/O VOLVO GROUP BUSINESS
SERVICES, ARHK 5, AVD DC34320, 405 08 GOTEBORG, SWEDEN
DATE OF REGISTRATION 06/11/2019

TITLE ACCESSORIES FOR VEHICLES
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0064371330025 09/05/2019 EUIPO
DESIGN NUMBER 323369001

CLASS 2301

LIXIL INTERNATIONAL PTE.

LTD., 8 TEMASEK BOULEVARD

#1801/02 SUNTEC TOWER 3, SINGAPORE 03888

DATE OF REGISTRATION

06/11/2019

TITLE

FAUCET SWITCH

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201930227465.4 10/05/2019 CHINA
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DESIGN NUMBER

33087#001

CLASS

1399

REC SOLAR PTE. LTD., 20 TUAS SOUTH AVENUE 14,
SINGAPORE 637312, SINGAPORE

DATE OF REGISTRATION 09/07/2020 \‘ \
TITLE SOLAR CELL S
PRIORITY d
PRIORITY NUMBER DATE COUNTRY

007498370001 10/01/2020 EUIPO

DESIGN NUMBER 330881001

CLASS 13-99

REC SOLAR PTE. LTD., 20 TUAS SOUTH AVENUE 14,
SINGAPORE 637312, SINGAPORE

DATE OF REGISTRATION 09/07/2020
TITLE SOLAR CELL
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0074983730004 10/01/2020 EUIPO
DESIGN NUMBER 330892001
CLASS 1399

REC SOLAR PTE. LTD, 20 TUAS SOUTH AVENUE 14,
SINGAPORE 637312, SINGAPORE

DATE OF REGISTRATION 09/07/2020
TITLE SOLAR CELL
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0074983730012 10/01/2020 EUIPO

The Patent Office Jonal No. 04/2021 Dated

/2021

4260



DESIGN NUMBER

314239001

CLASS

09-07

OBRIST CLOSURES SWITZERLAND GMBH, ROMERSTRASSE 83

REINACH CH -4153, SWITZERLAND

DATE OF REGISTRATION

25/01/2019

TITLE CONTAINER CLOSURE
PRIORITY NA

DESIGN NUMBER 323454001
CLASS 19-04

MR. SYED JUNAID AHAMED, 1241 1ST STREET, GOLDEN
COLONY, MOGAPPAIR, PADI, CHENNAI, 600050

DATE OF REGISTRATION 08/11/2019
TITLE NOTEBOOK
PRIORITY NA

DESIGN NUMBER 323500001
CLASS 02-03

INAEROSTAR HELMETS & ACHBECGOHORPRKIES
INDUSTRIAL AREA BHIWADI, RAJASTHAN -301019, INDIAZ2.
SUMIT DOSEJA, A-460 CHOPANKI INDUSTRIAL AREA BHIWADI,
RAJASTHAN -301019, INDIA3. MANESH KUMAR SHARM A, A-460
CHOPANKI INDUSTRIAL AREA BHIWADI, RAJASTHAN  -301019,

INDIA

DATE OF REGISTRATION 11/11/2019
TITLE HELMET
PRIORITY NA
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DESIGN NUMBER

323559001

CLASS

08-06

GODREJ & BOYCE MFG. CO. LTD., GODREJ LOCKING
SOLUTIONS & SYSTEMS DIVISION, PLA NT 18,

PIROJSHAHNAGAR, VIKHROLI, MUMBAI i 400 079, INDIA

DATE OF REGISTRATION 12/11/2019

TITLE HANDLE

PRIORITY NA

DESIGN NUMBER 314047001 5
CLASS 11-01 4
BIREN VAIDYA, 131, VALLABH APARTMENTS, 87, BHULABHAI

DESAI ROAD, MUMBAI -400 026.

DATE OF REGISTRATION 19/01/2019

TITLE RING

PRIORITY NA

DESIGN NUMBER 314049001

CLASS 11-01 €

BIREN VAIDYA, 131, VALLABH APARTMENTS, 87, BHULABHAI

DESAI ROAD, MUMBAI -400

026.

DATE OF REGISTRATION 19/01/2019 )
TITLE RING & |
PRIORITY NA S
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DESIGN NUMBER

314054001

CLASS

11-01

BIREN VAIDYA, 131, VALLABH APARTMENTS, 87, BHULABHAI
DESAI ROAD, MUMBAI -400 026.

DATE OF REGISTRATION 19/01/2019
TITLE RING (SET)
PRIORITY NA

DESIGN NUMBER 324555001
CLASS 1302

TECHTRONIC CORDLESS GP, 100 INNOVATION WAY,

ANDERSON, SC 29621, USA.

DATE OF REGISTRATION

10/12/2019

TITLE

BATTERY PACK FOR POWER TOOL

PRIORITY F
PRIORITY NUMBER DATE COUNTRY

29/694,581 12/06/2019 U.S.A.

DESIGN NUMBER 315206001

CLASS 28-03

KONINKLIJKE PHILIPS N.V., El

NDHOVEN, HIGH TECH CAMPUS

5, 5656 AE EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION

27/02/2019

TITLE

BEARD TRIMMER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0056239560006 30/08/2018 EUIPO
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DESIGN NUMBER

324883001

CLASS

07-02

PANKAJKUMAR PARAGBHAI GOHIL, 34, MEGH MILAP VATIKA,
NEAR NEBULA APPARTMENT, BEHIND SUBHASH GARDEN,
JAHANGIRABAD, SURAT 395005, GUJARAT

DATE OF REGISTRATION 20/12/2019
OVAL SHIELD COOKING STOVE
TITLE BURNER
PRIORITY NA
DESIGN NUMBER 304512
CLASS 2301

AQUADYNE APPLIANCES PVT. LTD., REGD. OFFICE: H. NO.
946/545, KATH MANDI, HISAR, HARYANA, WHOSE DIRECTOR IS

TARUN BINDAL

DATE OF REGISTRATION

06/04/2018

ULTRAVIOLET LIGHT WATER

TITLE DISINFECTION CHAMBER
PRIORITY NA

DESIGN NUMBER 325249001

CLASS 2902

KONINKLIJKE PHILIPS N.V.,

EINDHOVEN, HIGH TECH CAMPUS

5, 5656 AE EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 31/12/2019
TITLE AIR MASK
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0066171480011 08/07/2019 EUIPO
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DESIGN NUMBER

325251001

CLASS

29-02

KONINKLIJKE PHILIPS N.V.,

EINDHOVEN, HIGH TECH CAMPUS

5, 5656 AE EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 31/12/2019 Y/
TITLE AIR MASK ) ) Y
PRIORITY ,
PRIORITY NUMBER DATE COUNTRY A
0066171480015 08/07/2019 EUIPO

DESIGN NUMBER 325294001

CLASS 26-06

LUMAX INDUSTRIES LIMITED, 2ND FLOOR, HARBANS
BHAWAN -II, COMMERCIAL COMPLEX, NANGAL RAYA, NEW

DELHI -110046, INDIA

DATE OF REGISTRATION

31/12/2019

TITLE

FRONT LAMP FOR VEHICLE

PRIORITY NA
DESIGN NUMBER 325396001
CLASS 23-04

CROMPTON GREAVES CONSUMER ELECTRICALS LIMITED,

EQUINOX BUSINESS PARK,

TOWER 3, 1ST FLOOR, EAST WING,

LBS MARG, KURLA (WEST), MUMBAI -400 070, MAHARASHTRA,
INDIA

DATE OF REGISTRATION 02/01/2020

TITLE CEILING FAN

PRIORITY NA

(256 & = 4
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DESIGN NUMBER

32517F001

CLASS

1505

INDIAN INSTITUTE OF TECHNOLOGY, KANPUR, DEAN,
RESEARCH & DEVELOPMENT, ROOM NUMBER 151, FACULTY
BUILDING, POST OFFICE: IIT KANPUR, KANPUR -208016, U.P,

INDIA

DATE OF REGISTRATION

30/12/2019

FRAME LESS AUTOMATIC OLAR

TITLE PANEL CLEANING SYSTEM
PRIORITY NA

DESIGN NUMBER 304664

CLASS 1403

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP.
LTD., NO. 18, HAIBIN ROAD, WUSHA, CHANG"AN, DONGGUAN,

GUANGDONG 523860,

PEOPLEOGS REPUB

DATE OF REGISTRATION

11/04/2018

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201730547786.3 08/11/2017 CHINA
DESIGN NUMBER 325700005
CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, REPUBLIC OF

KOREA

DATE OF REGISTRATION

08/01/2020

TITLE

MOBILE PHONE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20190032704 09/07/2019 |REPUBLIC OF KOREA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

305696

CLASS

14-01

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., ROOM 01,
FLOOR 9, RAINBOW CITY SHOPPING MALL Il OF CHINA
RESOURCES, NO. 68, QINGHE MIDDLE STREET, HAIDIAN
DISTRICT, BEIJING 100085, CHINA

DATE OF REGISTRATION

16/05/2018

TITLE

SPEAKER BOX

PRIORITY

PRIORITY NUMBER DATE COUNTRY
201730570085.1 17/11/2017 CHINA
DESIGN NUMBER 305775

CLASS 1599

CDE ASIA LIMITED, ECOSPACE BUSINESS PARK, BLOCK 4A,

6TH FLOOR, ACTION AREA Il, NEW TOWN, KOLKATA

STATE OF WEST BENGAL, INDIA

-700156,

DATE OF REGISTRATION

18/05/2018

EQUIPMENT FOR FEEDING,
SCREENING, SCRUBBING,

CLASSIFICATION, DEWATERING,

TITLE STOCKPILING, WATER RECYCLING,
SLUDGE MANAGEMENT OF VARIOUS
MATERIALS
PRIORITY NA
DESIGN NUMBER 325997001
CLASS 1499

PAVITRA KAUR, 77A/1 DILSHAD GARDEN, TELEPHONE

EXCHANGE ROAD, DELHI -

DATE OF REGISTRATION

15/01/2020

TITLE

ADJUSTABLE MOBILE STAND

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

326193001

CLASS

2301

SMC CORPORATION, 14-1, SOTOKANDA 4-CHOME, CHIYODA -

KU, TOKYO 1010021, JAPAN.

DATE OF REGISTRATION 21/01/2020
TITLE ELECTROMAGNETIC VALVE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201930392577.5 23/07/2019 CHINA
DESIGN NUMBER 326414001
CLASS 02-02
VANDANA KOHLI, 181, JOR BAGH, NEW DELHI -110003
DATE OF REGISTRATION 24/01/2020
TITLE SPORT TROUSERS
PRIORITY NA

DESIGN NUMBER 326427001
CLASS 12-16

RENAULT S.A.S, 1315 QUAI
BILLANCOURT FRANCE

LE GALLO 92100 BOULOGNE

DATE OF REGISTRATION

24/01/2020

TITLE

RADIATOR GRILLE FOR VEHICLE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

319214001

CLASS

1301

DR. C.V. RAMAN UNIVERSITY, KARGI ROAD, KOTA BILA SPUR

(C.G)- 495113

DATE OF REGISTRATION

29/06/2019

SYNCHRONOUS GENERATOR FOR

TILE PRODUCTION OF ELECTRICITY
PRIORITY NA

DESIGN NUMBER 318402001

CLASS 0903

PUNEET GHAI, M/S AADYA FOODS, JR COMPLEX, MELARAM
FARM, MANDOLI DELHI -110009

DATE OF REGISTRATION

31/05/2019

TITLE

PACKAGING FOR CHOCOLATE

PRIORITY NA

DESIGN NUMBER

318412001

CLASS

07-02

HAWKINS COOKERS LIMITED, MAKER TOWER F -101, CUFFE
PARADE, P.O. BOX NO. 16083, MUMBAI - 400005, MAHARASHTRA,

INDIA
DATE OF REGISTRATIO N 03/06/2019
TITLE COOKWARE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

327896001

CLASS

24-02

ABBOTT HEALTHCARE PVT.

LTD., 4, CORPORATE PARK, SION -

TROMBAY ROAD, MUMBAI 1 400 071, MAHARASHTRA, INDIA

DATE OF REGISTRATION

05/03/2020

TITLE

MICRO DOSE SYRINGE

PRIORITY NA
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DESIGN NUMBER

328373001

CLASS

1401

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN
VIEW, CALIFORNIA 94043, UNITED STATES OF AMERICA

DATE OF REGISTRATION

18/03/2020

TITLE SPEAKER DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/706, 544 20/09/2019 U.S.A.
DESIGN NUMBER 309694

CLASS 2304

1.SIBABRATA DAS, C/O LATE SUBRATA BIKASH DAS,
KAMAKHYA COLONY, NEAR ARUNA CINEMA HALL, PANDU,
ASSAM, GUWAHATI - 781012, MAHARASHTRA, INDIA 2. MANOJ
MEENA, S/O SHRIRAM MEENA 6, KALYAN COLONY, MODEL
TOWN MALVIYA NAGAR, JAIPUR RAJASTHAN -302017, INDIA

DATE OF REGISTRATION

08/09/2018

TITLE

CEILING FAN

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

306815

CLASS

02-02

AMIT UTTAM SURASE, B/703, VRINDAVAN GARDEN, NEAR
VASANT VALLEY, BEHIND K.M.AG RAWAL COLLEGE,
GANDHRE KALYAN WEST THANE

DATE OF REGISTRATION

16/06/2018

TITLE

LADIES GARMENT

PRIORITY NA
DESIGN NUMBER 328059001
CLASS 24-04

BAUERFEIND AG, TRIEBESER STR. 16 07937 ZEULENRODA-

TRIEBES GERMANY

DATE OF REGISTRATION

10/03/20®

TITLE

KNEE SUPPORT

PRIORITY =)
PRIORITY NUMBER DATE COUNTRY N—r"
0068618030001 12/09/2019 EUIPO

DESIGN NUMBER 328479001 =
CLASS 26-03 S

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WI 53044,

UNITED STATES OF AMERICA

DATE OF REGISTRATION

20/03/2020

TITLE

LIGHT FIXTURE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/706,622 21/09/2019 U.S.A.

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

287973

CLASS

03-01

SAMSONITE IP HOLDINGS S.AR.L., 13-15, AVENUE DE LA
LIBERTE, L -1931, LUXEMBOURG, LUXEMBOURG

DATE OF REGISTRATION 25/10/2016

TITLE LUGGAGE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/562,337 25/04/2016 U.S.A.
DESIGN NUMBER 310775

CLASS 09-07

DEVPAT AB, FREJAGATAN 13 A, 723 35 VASTERAS, SWEDEN

DATE OF REGISTRATION

09/10/2018

TITLE LIDS FOR DRINKING VESE&LS
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0052305080004 11/04/2018 EUIPO
DESIGN NUMBER 321102001

CLASS 1501

BHARAT HEAVY ELECTRICALS LIMITED, REGIONAL
OPERATIONS DIVISION (ROD), PLOT NO. 9/1, DJ BLOCK, 3RD
FLOOR, KARUNAMOYEE, SALTLAKE CI TY, KOLKATA -700091,
REGISTERED OFFICE AT BHEL HOUSE SIRI FORT, NEW DELHI

T 110049, INDIA

DATE OF REGISTRATION

28/08/2019

TITLE

TURBINE OUTER CASING MODULE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

318256001

CLASS

04-02

WORLD WIDE DAILY HOLDINGS COMPANY LIMITED, 19/F,

KOON WAH MIRROR FACTORY, 3RD INDUSTRIAL BUILDING, 5

9 KA HING RD., KWAI CHUNG, NEW TERRITORIES, HONG

KONG, CHINA.

DATE OF REGISTRATION 30/05/2019
TITLE TOOTHBRUSH
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/676,397 10/01/2019 U.S.A.
DESIGN NUMBER 327387001
CLASS 28-03

MOHAMMED HANIF KAPADIA, 2704, A -WING, ORCHID
ENCLAVE, BELLASIS ROAD, MUMBAI CENTRAL, MUMBAI

400008

DATE OF REGISTRATION 20/02/2020
TITLE HAIR TRIMMER
PRIORITY NA

DESIGN NUMBER 327453001
CLASS 09-01

MAHARAJA COOKERS PRIVATE LIMITED, H -1311, DSIIDC
NARELA INDUSTRIAL COMPLEX, NARELA, DELHI

DATE OF REGISTRATION

22/02/2020

TITLE

BOTTLE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER 327498001

CLASS 23-04

1.DAIKIN INDUSTRIES, LTD., UMEDA CENTER BUILDING, 4-12
NAKAZAKI -NISHI 2-CHOME, KITA -KU, OSAKA-SHI, OSAKA-FU,
JAPAN 2. DAIKIN EUROPE N.V., ZANDVOORDESTRAAT 300, 8400
OOSTENDE, BELGIUM

DATE OF REGISTRATION 25/02/2020
OUTDOOR UNIT FOR AIR
TITLE CONDITIONER
PRIORITY Y
PRIORITY NUMBER DATE COUNTRY )
006763450006 26/08/2019 EUIPO
DESIGN NUMBER 327524001
CLASS 05-05

PARRY MURRAY & CO. LTD., 3RD FLOOR, SIMPSON HOUSE, 6
CHERRY ORCHARD ROAD, CROYDON, CRO 6BA, UNITED
KINGDOM

DATE OF REGISTRATION 25/02/2020
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 327526001
CLASS 05-05

PARRY MURRAY & CO. LTD., 3RD FLOOR, SIMPSON HOUSE, 6
CHERRY ORCHARD ROAD, CROYDON, CRO 6BA, UNITED
KINGDOM

DATE OF REGISTRATION 25/02/2020
TITLE TEXTILE FABRIC
PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated A21/2021

4274



DESIGN NUMBER

327541001

CLASS

12-13

BEML LIMITED, BEML SOUDHA, 23/1, 4TH MAIN

SAMPANGIRAMA NAGAR, BENGALURU

INDIA

- 560027 KARNATAKA,

DATE OF REGISTRATION

25/02/2020

TITLE

WATER SPRINKLER

’ \)‘f;?-.
9

7,

PRIORITY NA

DESIGN NUMBER 335098001

CLASS 06-01

CEPT UNIVERSITY, KASTURBHAI LALBHAI CAMPUS,

UNIVERSITY ROAD, NAVRANGPURA, AHMEDABAD - 380 009,

GUJARAT, INDIA

DATE OF REGISTRATION 10/11/2020

TITLE CHAIR

PRIORITY NA

DESIGN NUMBER 329129001

CLASS 05-05 WER—

PARRY MURRAY & CO. LTD., 3RD FLOOR, SIMPSON HOUSE, 6 | ¥ . @G.fé@ , o

CHERRY ORCHAR D ROAD, CROYDON, CRO 6BA, UNITED BN %5 9

KINGDOM . % B B
. D B B B

DATE OF REGISTRATION 30/04/2020 B & @ g

TITLE TEXTILE FABRIC SR e

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021 4275



DESIGN NUMBER 306025

CLASS 06-01

NATIONAL PLASTO PRODUCTS PRIVATE LIMITED, 19, SUKEAS
LANE, 1ST FLOOR, KOLKATA 700 001, WEST BENGAL, | NDIA

DATE OF REGISTRATION 25/05/2018
TITLE CHAIR
PRIORITY NA

DESIGN NUMBER 326481001
CLASS 06-01

1DR. CHETANKUMAR MANSUKHLAL PATEL

MILAPNAGAR, BEHIND PADMANABH TOWER, NEAR
PANCHAYAT CHOWK, UNIVERSITY ROAD, RAJKOT 360 005,
GUJARAT, INDIA 2. DAVE DHAIRYA PARESHBHAI

A AKSHARDHAMDBAPNAGAR, BEHIND PADMANABH
TOWER, NEAR PANCHAYAT CHOWK, UNIVERSITY ROAD,
RAJKOT 360 005, GUJARAT, INDIA 3.BODA BRIJ BHUPESHBHAI
i AKSHARDHAMDBAPNAGAR, BEHIND PADMANABH
TOWER, NEAR PANCHAYAT CHOWK, UNIVERSITY ROAD,
RAJKOT 360 005, GUJARAT, INDIA

DATE OF REGISTRATION 27/01/2020
TITLE SEAT
PRIORITY NA

DESIGN NUMBER 326491001
CLASS 12-12

1DR K KISHORE KUMAR, DEPARTMENT OF MECHANICAL
ENGINEERING, ROBOTICS AND MECHATRONICS, KONERU
LAKSHMAIAH EDUCATION FOUNDATION, GREEN FIELDS,
VADDESWARAM, GUNTUR, AP -522502, INDIA.2. E SUSMITHA,
DEPARTMENT OF MECHANICAL ENGINEERING, KONERU
LAKSHMAIAH EDUCATION FOUNDATION, GREEN FIELDS,
VADDESWARAM, GUNTUR

DATE OF REGISTRATION 27/01/2020
TITLE ELECTRONIC WHEELCHAIR
PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

326512001

CLASS 26-06 y

LUMAX INDUSTRIES LIMITED, 2ND FLOOR, HARBANS BHAWAN

i Il COMMERCIAL COMPLEX, NANGAL RAYA NEW DELHI -

110046 INDIA

DATE OF REGISTRATION 28/01/2020 j
TITLE HEAD LAMP FOR A VEHICLE i
PRIORITY NA -
DESIGN NUMBER 326553004

CLASS 25-01

DIGVIJAY SINGH DHABRIYA

, A -41-42, JAl JAWAN COLONY,

J.L.N. MARG, JAIPUR - 302017, RAJASTHAN, INDIA

DATE OF REGISTRATION 29/01/2020

TITLE MOLDING FOR BUILDING PARTS
PRIORITY NA

DESIGN NUMBER 326712001

CLASS 09-09

JAYSON INDUSTRIES, 389, OLD POST OFFICE STREET, SADAR
BAZAR, DELHI -110006, WHOSE PARTNERS ARE VINOD KUMAR
JAIN, YOGESH JAIN, SHRI PAL JAIN, NEELAM JAIN, ANITA

JAIN.
DATE OF REGISTRATION 01/02/2020
TITLE DUSTBIN

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER 326758001

CLASS 2301

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WISCONSIN, USA
53044

DATE OF REGISTRATION 03/02/2020

TITLE FAUCET

PRIORITY NA

DESIGN NUMBER 335728001

CLASS 09-01

M/S. VYSON, PLOT NO- 70, ASHRWAD SOCIETY, NEAR KINAR
RESIDENCY, VED - ROAD, SURAT-395004, GUJARAT, INDIA, WHOSE
PROPRIETOR IS VIKASBHAI NARSINBHAI HANDA

DATE OF REGISTRATION 01/12/2020
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 335747001
CLASS 1599

1 KARTEEK NAVURI, D. NO. 1-378, B. R. NAGAR, KOTHAPETA,
MANGALAGIRI, GUNTUR DISTRICT, ANDHRA PRADESH 1 5225032.
PEMULA SURESH BABU, ASSISTANT PROFESSOR, DEPARTMENT OF
MECHANICAL ENGINEERING, SREE VAHINI INSTITUTE OF SCIENCE
AND TECHNOLOGY, TIRUVURU, KRISHNA DISTRICT, ANDHRA
PRADESH T 521235.3.D V NOOKA RAJU CHITRADA, ASSISTANT
PROFESSOR, DEPARTMENT OF MECHANICAL ENGINEERING, R K
COLLEGE OF ENGINEERING, KETHANAKONDA, IBRAHIMPATANAM
(M), VIJAYAWADA , KRISHNA DISTRICT, ANDHRA PRADESH i
5214564. PUTTI VENKATA SIVA TEJA, D. NO : 1209, KVNM DOLLFINE
ESTATES, PANTAKALUVA ROAD, BESIDE PENAMALURU POLICE
STATION, KANURU, VIJAYAWADA, KRISHNA DISTRICT, ANDHRA

PRADESH - 520007.

DATE OF REGISTRATION 02/12/2020

TITLE MECHANICAL COUNTER FOR PRESSURE
COOKER

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER 335756001

CLASS 10-06

SHABBIR ESMAIL PATRAWALA, 42 -43, LAKDI BUNDER ROAD,
DARUKHANA, MAZAGOAN, MUMBAI 400 010, MAHARASHTRA,
INDIA

DATE OF REGISTRATION 02/12/2020
TITLE NAVIGATION BUOYS
PRIORITY NA

DESIGN NUMBER 335768002
CLASS 11-02

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR- 80,
PHASE-II, NOIDA -201305, U.P. INDIA

DATE OF REGISTRATION 02/12/2020
TITLE DECORATIVE ARTICLE
PRIORITY NA

DESIGN NUMBER 335772001
CLASS 10-04

CENTRE FOR MATERIALS FOR ELECTRONICS TECHNO LOGY
(C-MET), "ATHANI P.O, M.G. KAVU, THRISSUR, KERALA - 680581,
INDIA.

DATE OF REGISTRATION 02/12/2020
TITLE DIGITAL THERMOMETER
PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

335778001

CLASS

24-02

1.SIDDAGANGA INSTITUTE OF TECHNOLOGY, B H ROAD, TUMAKURU,
KARNATAKA 572103, INDIA 2. SHRIDHAR MUNDINAMANI, DEPARTMENT OF
PHYSICS, SIDDAGANGA INSTITUTE OF TECHNOLOGY, B H ROAD,
TUMAKURU, KARNATAKA 572103, INDIA 3.KIRAN M, DEPARTMENT OF
ELECTRONICS AND COMMUNICATION ENGINEERING, SIDDAGANGA

INSTITUTE OF TECHNOLOGY, BH ROAD, TUMAKURU, KARNATAKA 572103,

INDIA 4. GOPINATHA B M, DEPARTMENT OF ELECTRONICS AND
COMMUNICATION ENGINEERING, SIDDAGANGA INSTITUTE OF

TECHNOLOGY, B H ROAD, TUMAKURU, KARNATAKA 572103, INDIA , ET AL.

DATE OF REGISTRATION

02/12/2020

TITLE

PORTABLEMAGNETIC STIRRER

PRIORITY NA
DESIGN NUMBER 3357806001
CLASS 2304

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION

02/12/2020

TITLE

AIR CONDITIONER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-202G:0029008 25/06/2020 |REPUBLIC OF KOREA
DESIGN NUMBER 335781001

CLASS 2304

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG
RO,YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677,

REPUBLIC OF KOREA

DATE OF REGISTRATION

02/12/2020

TITLE

AIR CONDITIONER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-2026:0029009 25/06/2020 |REPUBLIC OF KOREA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER 335817001
CLASS 14-03

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN
VIEW, CALIFORNIA 94043, UNITED STAT ES OF AMERICA -/ .

DATE OF REGISTRATION 02/12/2020 ) L)
TITLE REMOTE CONTROL X7

5 |
PRIORITY </ |
PRIORITY NUMBER DATE COUNTRY 79
29/737,190 05/06/2020 U.S.A. :

/

DESIGN NUMBER 335822001
CLASS 11-01
ALTR (INDIA) PRIVATE LIMITED, 1ST FLOOR, PLOT NO.D -10, PP R S
ROAD NO. 21, MIDC, MAROL INDUSTRIAL AREA, ANDHERI (E), \ ‘ '
MUMBAI i 400093, MAHARASHTRA, INDIA TN,
DATE OF REGISTRATION 02/12/2020 |
TITLE GEMSTONE
PRIORITY NA
DESIGN NUMBER 320332001
CLASS 24-04

ETHICON INC., P. O. BOX 151, ROUTE, 22, SOMERVILLE, NEW
JERSEY 08876, UNITED STATES OF AMERICA

DATE OF REGISTRATION 01/08/2019

TITLE BENT SUTURE NEEDLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/681,059 22/02/2019 U.S.A.

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021 4281



DESIGN NUMBER 329826001

CLASS 10-02

VITALTECH PROPERTIES, LLC, 2745 DALLAS PKW Y, STE 510
PLANO, TEXAS 75093 UNITED STATES OF AMERICA

i~

([

\§ \‘.

™\

L

=

DATE OF REGISTRATION 05/06/2020
TITLE WATCH
PRIORITY NA

DESIGN NUMBER 336749001
CLASS 02-02

SANJAY SOJITRA, F-20, DIVYVASUNDHARA FLATS, L.H.ROAD,
SURAT, GUJARAT, INDIA

DATE OF REGISTRATION 24/12/2020

TITLE SAREE AND BLOUSE (SET)
PRIORITY NA

DESIGN NUMBER 336861001

CLASS 08-01

1.DR. RAMESH RAJU, PROFESSOR, DEPARTMENT OF
MECHANICAL ENGINEERING, SANTHIRAM ENGINEERING
COLLEGE, NANDYAL, KURNOOL DISTRICT -518501,
ANDHRAPRADESH, INDIA 2.DR. M. DURAI SELVAM, ASSOCIATE
PROFESSOR & HEAD OF DEPARTMENT, DEPARTMENT OF
PRODUCTION ENGINEERING, NATIONAL INSTITUTE OF
TECHNOLOGY, TIRUCHIRAPPALLI -620 015, TAMILNADU,
INDIA 3.DR. TTM. KANNAN, ASSOCIATE PROFESSOR,
DEPARTMENT OF MECHANICAL ENGINEERING, PRIST
UNIVERSITY, VALLAM, THANJAVUR, PIN CODE -613 403,
TAMILNADU, INDIA

DATE OF REGISTRATION 28/12/2020

DIAMETER JIG FOR CYLINDRICAL
TITLE WORK
PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

336949001

CLASS

13-03

1.DR. RAM MURAT SINGH, ASSISTANT PROFESSOR,
ELECTRICAL ENGINEERING DEPARTMENT, SCHOOL OF
ENGINEERING AND TECHNOLOGY, THE ASSAM KAZIRANGA
UNIVERSITY, KORAIKHOWA, NH -37, JORHAT, ASSAM (INDIA)
PIN T 7850062. DR. ASEEM CHANDEL, ASSOCIATE PROFESSOR,
DEPARTMENT OF ELECTRICAL ENGINEERING, RAJK
ENGINEERING COLLEGE MAINPURI, SHIKOHABAD ROAD,
MAINPURI - 205001 (UTTAR PRADESH) INDIA 3. MR. GAURAV
VERMA, ASSISTANT PROFESSOR, DEPARTMENT OF
ELECTRICAL ENGINEERING, RAJKIYA ENGINEERING
COLLEGE MAINPURI, SHIKOHABAD ROAD, MAINPURI

(UTTAR PRADE SH) INDIA

YA

- 205001

DATE OF REGISTRATION 29/12/2020
TITLE LASER DIODE
PRIORITY NA

DESIGN NUMBER 326782001
CLASS 12-16

VARROC ENGINEERING LIM

ITED, L -4, MIDC WALUJ,

AURANGABAD -431136, MAHARASHTRA, INDIA

DATE OF REGISTRATION

04/02/2020

TITLE MIRROR FOR TWO WHEELERS

PRIORITY NA

DESIGN NUMBER 326815001 0
(™ ) )

CLASS 1509 P N %;}‘

SALVAGNINI ITALIA S.P.A., VIA GUIDO SALVAGNINI, 51, 36040 ( / \\\

SAREGO (VI) T ITALY. t\‘;\\\&:: Yy,

DATE OF REGISTRATION 05/02/2020 \ =) /

TITLE

PUNCH INSERT

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0066867130004 06/08/2019 EUIPO

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

326872001

CLASS

09-01

PRATHIBHA BIOTECH, 5 -5-35/75A, PLOT NO. 24, 1ST FLOOR, IDA,
PRASHANTHI NAGAR, KUKATPALLY, HYDERABAD -500 072,

TELANGANA, INDIA.

DATE OF REGISTRATION 06/02/2020

TITLE CONTAINER \
PRIORITY NA

DESIGN NUMBER 326913001

CLASS 09-09 '

JAYSON INDUSTRIES, 389, OLD POST OFFICE STREET, SADAR
BAZAR, DELHI -110006, WHOSE PARTNERS ARE VINOD KUMAR
JAIN, YOGESH JAIN, SHRI PAL JAIN, NEELAM JAIN, ANITA JAIN

DATE OF REGISTRATION 07/02/D20
TITLE DUSTBIN
PRIORITY NA

DESIGN NUMBER 326948001
CLASS 21-01

SPORTS POP PTY LTD, PO BOX 94, NORTH PERTH 6906,

WESTERN AUSTRALIA, AUS

TRALIA

DATE OF REGISTRATION

07/02/2020

TITLE

ARM COMPONENT FOR TOY

FIGURINE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
201914496 10/08/2019 AUSTRALIA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021 4284



DESIGN NUMBER 326986001

CLASS 12-11

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW
DELHI, INDIA, 110070

DATE OF REGISTRATION 10/02/2020 -
CYLINDER HEAD COVER OF
TITLE ENGINE OF TWO WHEELED
VEHICLE
PRIORITY NA
DESIGN NUMBER 326990001
CLASS 12-11

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW
DELHI, INDIA, 110070

DATE OF REGISTRATION 10/02/2020

TITLE FUEL TANK OF VEHICLE
PRIORITY NA

DESIGN NUMBER 3270706001
CLASS 21-01

RENAULT S.A.S, 1315 QUAI LE GALLO 92100 BOULOGNE
BILLANCOURT FRANCE

DATE OF REGISTRATION 11/02/2020
TITLE TOY CAR
PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated A21/2021
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DESIGN NUMBER

336471004

CLASS 2301
HANSGROHE SE, AUESTR. 59, 77761 SCHILTACH, GERMANY BT

DATE OF REGISTRATION 18/12/2020 '/
TITLE FAUCET Pl
PRIORITY ’// 3

PRIORITY NUMBER DATE COUNTRY

008034581 08/07/2020 EUIPO

DESIGN NUMBER 336494002

CLASS 1005

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, RAISAN

VILLAGE, GANDHINAGAR

- 382007, GUJARAT, INDIA

DATE OF REGISTRATION

18/12/2020

PROPPANT TRANSPORTATION

TITLE ANALYZER
PRIORITY NA

DESIGN NUMBER 336496001
CLASS 1399

PANDIT DEENDAYAL PETROLEUM UNIVERSIT Y, RAISAN

VILLAGE, GANDHINAGAR

- 382007, GUJARAT, INDIA

DATE OF REGISTRATION

18/12/2020

TITLE

FOLDABLE SOLAR PANEL

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

336497001

CLASS

1507

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, RAISAN

VILLAGE, GANDHINAGAR -

382007,GUJARAT, INDIA

DATE OF REGISTRATION

18/12/2020

POLYGENERATION UNIT FOR

TITLE VAPOUR COMPRESSION
REFRIGERATION (VCR) SYSTEM

PRIORITY NA

DESIGN NUMBER 329302001

CLASS 03-01

SPIGEN KOREA CO., LTD., 446, BONGEUNSARO, GANGNAM-GU,

SEOUL 06153,REPUBLIC OF

KOREA

DATE OF REGISTRATION

14/05/2020

TITLE CASE FOR EARPHONES
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/713,539 15/11/2019 U.S.A.
DESIGN NUMBER 336548003
CLASS 13-02

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, RAISAN

VILLAGE, GA NDHINAGAR -

382007, GUJARAT, INDIA

DATE OF REGISTRATION 18/12/2020
REUSABLE ELECTRO CHEMICAL

TITLE CELL

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021

4287



DESIGN NUMBER

336548004

CLASS

13-02

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, RAISAN

VILLAGE, GANDHINAGAR -

382007, GUJARAT, NDIA

DATE OF REGISTRATION

18/12/2020

TITLE

REUSABLE ELECTRO CHEMICAL
CELL WITH HANDLE

PRIORITY NA

DESIGN NUMBER

336599002

CLASS

2501

J.S. HEMESH, PLOT NO, 4, J

S CASTLE, PILLAYAR KOIL STREET,

EXTN, RAJAJI NAGAR, THIRUVANMIYUR, CHENNAI  -600 041

DATE OF REGISTRATION 21/12/2020

TITLE SPIKE FOOTING FOR CONCRETE
CONSTRUTIONS

PRIORITY NA

DESIGN NUMBER 336600002

CLASS 21-02

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, RAISAN

VILLAGE, GANDHINAGAR

382007, GUJARAT, INDIA

DATE OF REGISTRATION

21/12/2020

TITLE

TRAINING DEVICE FOR ATHLETES

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

336605003

CLASS

1509

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, RAISAN

VILLAGE, GANDHINAGAR

- 382007, GUJARAT, INDIA

DATE OF REGISTRATION

21/12/2020

PIPELINE INTERNAL BEVELING

TITLE MACHINE FOR OIL & GAS
INDUSTRIES

PRIORITY NA

DESIGN NUMBER 336641004

CLASS 26-05

A.D SAJEEV, ALAPPADAN (H), 1/420 PARIYARAM P.O,
CHALAKUDY, THRISSUR DISTRICT, PIN: 680721, KERALA

STATE, INDIA

DATE OF REGISTRATION 22/12/2@0
TITLE LED FIXTURE
PRIORITY NA

DESIGN NUMBER 336685001
CLASS 02-02

VISHAL SAVJIBHAI BUTANI, C -801, VASTU POOJAN HEIGHTS,
8TH FLOOR, NEAR SWASTIK PLAZA, YOGI CHOWK, SURAT -

395006, GUJARAT, INDIA

DATE OF REGISTRATION

23/12/2020

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

336688001

CLASS

26-05

A.D SAJEEV, ALAPPADAN (H), 1/420 PARIYARAM P.O,
CHALAKUDY, THRISSUR DISTRICT, PIN: 680721, KERALA

STATE, INDIA

DATE OF REGISTRATION 23/12/2020
TITLE LED FIXTURE
PRIORITY NA

DESIGN NUMBER 336689005
CLASS 26-05

A.D SAJEEV, ALAPPADAN (H), 1/420 PARIYARAM P.O,
CHALAKUDY, THRISSUR DISTRICT, PIN: 680721, KERALA

STATE, INDIA

DATE OF REGISTRATION 23/12/2020
TITLE LED FIXTURE
PRIORITY NA

DESIGN NUMBER 307523
CLASS 12-16

KALYANI MAXION WHEELS PRIVATE LIMITED, GAT NO 635,
KURULI VILLAGE, CHAKAN, TALUKA KHED, PUNE 410 501,

MAHARASHTRA STATE, INDIA

DATE OF REGISTRATION

09/07/2018

TITLE

WHEEL RIM FOR VEHICLES

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated A21/2021
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DESIGN NUMBER

317459001

CLASS

02-04

M/S LEVEL INTERNATIONAL, 46/1118A/35, HANUMAN NAGAR,
SHAHGANJ PO, AGRA-282010, UTTAR PRADESH, INDIA.

DATE OF REGISTRATION 03/05/2019
TITLE SHOE
PRIORITY NA

DESIGN NUMBER 317637001
CLASS 12-16

HONDA MOTOR CO., LTD., 1-1, MINAMI -AOYAMA 2 -CHOME,
MINATO -KU, TOKYO, 107-8556 JAPAN

DATE OF REGISTRATION

11/05/2019

TITLE FRONT GRILL FOR AN AUTOMOBILE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2018024933 15/11/2018 JAPAN

DESIGN NUMBER 327082001

CLASS 07-02

AGASO TECHNOLOGI ES PVT. LTD., SHED NO.1,SURVEY NO.

136/1, JIGANI HOBLI, ANEKAL TALUK, BANGALORE -560105.
DATE OF REGISTRATION 11/02/2020
TITLE COOKER POT

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

327089001

CLASS

09-07

PEPSICO, INC., 700 ANDERSON HILL ROAD, PURCHASE, NEW

YORK 10577, UNITED STATES OF AMERICA / \
DATE OF REGISTRATION 12/02/2020 { \\‘\.}{’
TITLE CAP P
PRIORITY SVUOTT
PRIORITY NUMBER DATE COUNTRY

29/704,271 03/09/2019 U.S.A.

DESIGN NUMBER 327142001

CLASS 07-05

KONINKLIJKE PHILIPS N.V.,

EINDHOVEN, HIGH TECH CAMPUS

5, 5656 AE EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION

13/02/2020

TITLE

BASE FOR STAND STEAMER

PRIORITY A

PRIORITY NUMBER DATE COUNTRY LA

0067271140005 15/08/2019 EUIPO [ A
(‘\\\ —’/'*

DESIGN NUMBER 327161002

CLASS 01-01

M/S. JAYANT SNACKS AND BEVERAGES PVT. LTD., 8, MIRA
UDHYOG, NEAR BANSIDHAR WEIGH BRIDGE, KOTHARIA RING
ROAD, RAJKOT, GUJRAT, INDIA, WHOSE DIRECTORS ARE (1)
RAJESH M. DOBARIYA (2) JAYANTIBHAI B. DOBARIYA (3)
AMITBHAI B. DOBARIYA & (4) MOHANBHAI B. DOBARIYA

DATE OF REGISTRATION

14/022020

TITLE

CEREAL PRODUCTS

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

327163001

CLASS

12-11

—= "
HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2, T S
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -II, NEW = Y
DELHI, INDIA, 110070 g 4
- g

DATE OF REGISTRATION 14/02/2020 S

. J

COVER FOR ENGINE OF - !{

TITLE MOTORCYCLE ._p/;
PRIORITY NA
DESIGN NUMBER 327174001
CLASS 1211 ~

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070

DATE OF REGISTRATION 14/02/2020
COVER FOR ENGINE OF

TITLE MOTORCYCLE

PRIORITY NA

DESIGN NUMBER 327176001

CLASS 12-11

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070

DATE OF REGISTRATION 14/02/2020

TITLE REAR GOWL OF TWO WHEELED
VEHICLE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

327178001

CLASS

12-11

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070

DATE OF REGISTRATION 14/02/2020

TITLE REARFENDER OF TWO WHEELED
VEHICLE

PRIORITY NA

DESIGN NUMBER 327179002

CLASS 07-01

AMPRO, 56, 1ST FLOOR, RA
INDIA

NI JHANSI ROAD NEW DELHI -110055,

DATE OF REGISTRATION 14/02/2020
TITLE JAR WITH TRAY (SET)
PRIORITY NA

DESIGN NUMBER 327193001
CLASS 12-11

HERO MOTOCORP LIMITED,

THE GRAND PLAZA, PLOT NO.2,

NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070

DATE OF REGISTRATION 14/02/2020

TITLE FRONT COWL OF TWO WHEELED
VEHICLE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated A21/2021
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DESIGN NUMBER

327194001

CLASS

12-11

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070

DATE OF REGISTRATION 14/02/2020

TITLE CONSOLE UNIT OF TWO WHEELED
VEHICLE

PRIORITY NA

DESIGN NUMBER 3271%-001

CLASS 12-16

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070

DATE OF REGISTRATION

14/02/2020

BATTERY COVER OF THREE

TITLE WHEELED VEHICLE
PRIORITY NA

DESIGN NUMBER 327205001
CLASS 12-16

HERO MOTOCORP LIMITED, THE GRAND PLAZA, PLOT NO.2,
NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070

DATE OF REGISTRATION 14/02/2020

TITLE BODY PANEL OF THREE WHEELED
VEHICLE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER 327215001

CLASS 03-01

REALME MOBILE TELECOMMUNICATIONS (SHENZHEN) CO., LTD., ROOM 201, BUILDING
A, NO.1 QIANWAN FIRST ROAD, QIANHAI SHENZHEN -HONGKONG COOPERATION ZONE,
SHENZHEN, CHINA (SETTING INTO SHENZHEN QIANHAI COMMERCE SECRETARIAT CO.,
LTD.)

DATE OF REGISTRATION 14/02/2020

TITLE CASE FOR EARPHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
CN 201930735234.4 27/12/2019 CHINA
DESIGN NUMBER 336955001

CLASS 09-01

RANSAM POLYMERS, SURVEY NO. 169 P, PLOT NO. 10, SIDC MAIN ROAD, VERAVAL
(SHAPAR), TA. KOTDA SANGANI, RAJKOT -360024, GUJARAT, INDIA, WHOSE PARTNERS
ARE (1) MR. MAYURKUMAR MAGANLAL HIRPARA, RESIDING AT KHARAVAD PLOT, OPP.
DR. KOYANI HOUSE, DHORAJI, GUJARAT, INDIA, (2) SMT. RASHMIBEN DILIPBHAI KHUNT,
RESIDING AT KHUNT CHOWK, VILLEGE - MOVIYA, GUJARAT, INDIA, (3) MR.
SHAILESHBHAI MANJIBHAI RUPARELIYA, RESIDING AT VILLAGE - LUNAVAV, GUJARAT,
(4) MR. SANMITBHAI RAMESHBHAI PANSERIYA, RESIDING AT NAKRA, JUNAGADH, (5)

SMT. JALPABEN RAJESHKUMAR THUMMAR, RESIDING AT AALAP HARITAGE, RAJ  KOT (6)
ﬁ\II\/IIDT.AGITABEN NILESHBHAI VADODARIYA, RESIDING AT VILLAGE - PATIDAD, RAJKOT,
DATE OF REGISTRATION 29/12/2020

TITLE BOTTLE

PRIORITY NA

DESIGN NUMBER 336976001

CLASS 24-01

1.DR. ANAND NAYYAR, 14-B RAMAN ENCLAVE EXTENSION NEAR RISHI NAGAR, OPP Y-
BLOCK, LUDHIANA -1410042. DR. ADARSH KUMAR, ROOM NO. 10107, DEPARTMENT OF
SYSTEMICS, SCHOOL OF COMPUTER SCIENCE, UNIVERSITY OF PETROLEUM AND
ENERGY STUDIES, DEHRADUN, INDIA, PIN CODE: 248007 3. DR. RUDRA RAMESHWAR,
ASSISTANT PROFESSOR, L. M.T. S. O. M., THAPAR INSTITUTE OF ENGINEERING AND
TECHNOLOGY, PATIALA, PUNJAB, INDIA -1470044.DR. KISHOR V. BHADANE, ASSOCIATE

PROFESSOR, ELECTRICAL ENGINEERING, AMRUTVAHINI COLLEGE OF ENGINEERING, “
SANGAMNER, DIST: AHMEDNAGAR, M.S., INDIA -422608 be E L e
DATE OF REGISTRATION 30/12/2020
TITLE BIOMEDICAL EQUIPMENT FOR ORAL
RADIOGRAPHS
PRIORITY NA
The Patent Office Jonal No. 04/2021 Dated #A2?1/2021 4296



DESIGN NUMBER

337054001

CLASS

20-01

1DR. R. VALLI, PROFESSOR AND R&D COORDINATOR, DEPARTMENT OF
ELECTRONICS AND COMMUNICATION ENGINEERING, MANAKULA

VINAYA GAR INSTITUTE OF TECHNOLOGY, KALITHEERTHALKUPPAM,
PUDUCHERRY - 605107, INDIA2.DR. S. MALARKKAN, PRINCIPAL,
DEPARTMENT OF ELECTRONICS AND COMMUNICATION

ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF TECHNOLOGY,
KALITHEERTHALKUPPAM, PUDUCHERRY -605107, INDA 3. MR. V. RAJESH,
ASSISTANT PROFESSOR, DEPARTMENT OF ELECTRONICS AND
COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF
TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY - 605107, INDIA4.
K. MANOJKUMAR, DEPARTMENT OF ELECTRONICS AND COMMUNICATION
ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF TECHNOLOGY,
KALITHEERTHALKUPPAM, PUDUCHERRY -605107, INDIA

DATE OF REGISTRATION 31/12/2020

TITLE AUTOMATIC GROCERIES VENDING
MACHINE

PRIORITY NA

DESIGN NUMBER 337063001

CLASS 16-05

ST. JOSEPH'S INSTITUTE OF TECHNOLOGY, OLD
MAHABALIPURAM ROAD, CHENNAI -600 119, TAMILNADU,

INDIA

DATE OF REGISTRATION 31/12/2020

TITLE PORTABLE HYDRAULIC ELEVATING
CCTV CAMERA STAND

PRIORITY NA

DESIGN NUMBER 321139001

CLASS 12-16

ASHOK LEYLAND LIMITED, NO. 1, SARDAR PATEL ROAD,
GUINDY, CHENNAI 7 600032 TAMIL NADU, INDIA

DATE OF REGISTRATION

29/08/2019

TITLE

FRAME ASSEMBLY FOR VEHICLE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

321228001

CLASS

26-06

RENAULT S.A.S, 1315 QUAI
BILLANCOUR T FRANCE

LE GALLO 92100 BOULOGNE

DATE OF REGISTRATION

30/08/2019

TITLE

RIGHT PROJECTOR FOR VEHICLE

PRIORITY NA
DESIGN NUMBER 329963001 -
CLASS 14-99 g

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION

11/06/2020

TITLE

STAND FOR TELEVISION

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190061061 16/12/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 335846002

CLASS 07-06

MA DESIGN INDIA PRIVATE

LIMITED, A -41, SECTOR- 80,

PHASE-II, NOI DA - 201305, U.P. INDIA

DATE OF REGISTRATION

03/12/2020

TITLE

CONTAINER (FOR SUGAR)

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

335846003

CLASS

07-06

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR- 80,
PHASE-II, NOIDA - 201305, U.P. INDIA

DATE OF REGISTRATION 03/12/2020
TITLE NAPKIN HOLDER
PRIORITY NA

DESIGN NUMBER 335846005
CLASS 07-06

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR- 80,
PHASE-II, NOIDA - 201305, U.P. INDIA

DATE OF REGISTRATION 03/12/2020
TITLE TRIVET
PRIORITY NA

DESIGN NUMBER 335846006
CLASS 07-03

MA DESIGN INDIA PRIVATE

LIMITED, A

PHASE-II, NOIDA -201305, U.P. INDIA

-41, SECTOR- 80,

DATE OF REGISTRATION

03/12/2020

TITLE

CAKE SERVER

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

335846012

CLASS

07-06

MA DESIGN IN DIA PRIVATE

LIMITED, A -41, SECTOR- 80,

PHASE-II, NOIDA -201305, U.P. INDIA

DATE OF REGISTRATION

03/12/2020

TITLE

SALT & PEPPER SHAKER SET

PRIORITY NA

DESIGN NUMBER

335847002

CLASS

11-02

MA DESIGN INDIA PRIVATE

LIMITED, A -41, SECTOR- 80,

PHASE-II, NOIDA -201305, U.P. INDIA

DATE OF REGISTRATION 03/12/2020
TITLE DECORATIVE ARTICLE
PRIORITY NA

DESIGN NUMBER 335847003
CLASS 11-02

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR- 80,
PHASE-II, NOIDA -201305, U.P. INDIA

DATE OF REGISTRATION

03/12/2020

TITLE

DECORATIVE ARTICLE

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER 33587F001

CLASS 02-02

BHAVESHKUMAR L SUTARIYA, GR FLR, PLOT NO 67, HARISH
NAGAR, VARACHHA ROAD, SURAT -395006

DATE OF REGISTRATION 03/12/2020
TITLE T-SHIRT
PRIORITY NA

DESIGN NUMBER 335909001
CLASS 11-01

SUSHMA CHHAJER, 35, OMKAR HOUSE, C.G. ROAD, SWASTIK
CHAR RASTA, NAVRANGPURA, AHMEDABAD, GUJARAT -380009
INDIA

DATE OF REGISTRATION 04/12/2020
TITLE RING
PRIORITY NA

DESIGN NUMBER 335921002
CLASS 11-02

GAUTAM MALHOTRA, 16/105, GALI NO. 4, JOSHI ROAD, DELHI -
110005, INDIA

DATE OF REGISTRATION 04/12/2020
TITLE FLOWER POT
PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021

4301



DESIGN NUMBER

335973001

CLASS

14-02

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 07/12/2020
TITLE TABLET PC
PRIORITY

PRIORITY NUMBER DATE COUNTRY

30-2020:0025941 10/06/2020 |REPUBLIC OF KOREA
DESIGN NUMBER 335975001
CLASS 1503

SILO BAG INDIA P VT. LTD., 653, AGGARWAL METRO HEIGHTS,
E-5, NETAJI SUBHASH PLACE, PITAM PURA, NEW DELHI -110

034 (INDIA)
DATE OF REGISTRATION 07/12/2020
TITLE GRAIN AUGER
PRIORITY NA

DESIGN NUMBER 335979001
CLASS 02-03

SUPER INTERNATIONAL COMPANY, B -75, SECTOR-5, BAWANA
DSIIDC INDUSTRIAL AREA, DELHI -110039

DATE OF REGISTRATION

07/12/2020

TITLE

HELMET

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

335985001

CLASS

02-02

GHANSHYAM KANUBHAI KATHIRIYA, 28, MANSAROVAR
SOCIETY, SARATHANA JAKATNAKA, SURAT -395006

DATE OF REGISTRATION

07/12/2020

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA

DESIGN NUMBER

335988001

CLASS

14-02

MITSUBISHI ELECTRIC CORPORATION, 7 -3, MARUNOUCHI 2 -

CHOME, CHIYODA -KU, TOKYO 1008310, JAPAN

DATE OF REGISTRATION

07/12/2020

TITLE PROGRAMMABLE CONTROLLER FOR J: ) g
ELECTRIC DEVICE k //1 e

PRIORITY 2

PRIORITY NUMBER DATE COUNTRY

2020020496 28/09/2020 JAPAN

DESIGN NUMBER 335988002

CLASS 1402

MITSUBISHI ELECTRIC COR

PORATION, 7 -3, MARUNOUCHI 2-

CHOME, CHIYODA -KU, TOKYO 1008310, JAPAN

DATE OF REGISTRATION

07/12/2020

TITLE

PROGRAMMABLE CONTROLLER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
2020020495 28/09/2020 JAPAN

N ERRR

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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DESIGN NUMBER

335991001

CLASS

06-03

PAVITRA KAUR, 77A/1 DILSHAD GARDEN, TELEPHONE

EXCHANGE ROAD, DELHI -95

DATE OF REGISTRATION

07/12/2020

TITLE

LAPTOP TABLE

PRIORITY NA
DESIGN NUMBER 335992001
CLASS 1509

1.DR. BASANTA KUMAR NANDA, SCHOOL OF MECHANICAL
ENGINEERING, KIIT UNIVERSITY, PATIA SQUARE,
BHUBANESWAR, ODISHA -7510242. ANKAN MISHRA,
DEPARTMENT OF MECHANICAL ENGINEERING, IIT
GUWAHATI, ASSAM -7810393. DEBABRATA DHUPAL,
PRODUCTION ENGINEERING DEPARTMENT VSSUT, BURLA

SAMBALPUR, ODISHA -768018

DATE OF REGISTRATION

07/12/2020

TITLE

ABRASIVE JET MACHINE

PRIORITY NA
DESIGN NUMBER 335997001
CLASS 02-02

GHANSHYAM KANUBHAI KATHIRIYA, 28, MANSAROVAR
SOCIETY, SARATHANA JAKATNAKA, SURAT -395006.

DATE OF REGISTRATION

07/12/2020

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA

The Patent Office Jonal No. 04/2021 Dated #A2?1/2021
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